Annexure -7

Name of Corporate Debtor : Marmagoa Steel Limited; Date of Commencement of Liquidation : 16.02.2021; List of Stakeholders as on: 01.07.2021
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1 |Chandor Engineering | Equity Shareholder U02710KA1PTCO11562 17-Mar21 | 4,02,30,000 4,02,30,000 Shareholder No No 100% - Chandor Ltd
& Trading Company own 66% of
Private Limited the  total
Equity Shares
in Marmagoa
Steel limited.
Total 4,02.30,000) 4,02.30,000)




